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OFFICE OF THE CHIEF M
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l".'l‘ROPOl.I'l'/\N Ml\GlS'l'RA'l‘l". WEST DISTRICT

MQ1lIl"____1C/\'1'LCH_\llN__Dlll"§i.BQSTHR£011 'I§l.1.l'1 MONTY! 01" /_\.P1?~1I_-.2-_QZ§.

of hi du the following modification
In view of the written request received from Sh. Anshul Mehta, MM.-01 West

District, Delhi (Duty MM on 29-0/l-2023) for exchange s ty

in the Duty Roster for the month of April 2023 (reference No i367
' ' ' 28-03-2023) is being made:_-Dated 23-03-202s& st 1437-l.492CMM(W)/lllC/DR/2023 dated

No.ll\/lagistrate ___ W H
Sr. lNamc of the .l)uty Metropolitan Working days Iloliday RoomNo.l

-L_ t. . _.__é_:_;_-
...c. i....., .. .
()1 Sh.1\nshul Mchta,M.M. , 28-04-20

I

l-louse No. 369 Ground I-‘loor,
Dr.Mukharji Nagar Delhi l 10009
(c-mail:- readermm1west@gmail.com)

05 Q‘ l Sh.‘I\'/lrayank Goel, iVl.M.
R/o B-502, Judicial QmCCl‘S Residential
Complex, Scc.26 Rohini Delhi

I (e mail:-. mrnniact"02vt/est@§;mail.cotri)___F__

month of April -2023 (reference No l367- l 423/C!)/llVl(Wcst)/DR/2023

No ctvuvttwi/"n lC/DR/2023 Dated

.__-.-___,____.

Mi

.,......-.~c...-..--. _'~_ l .l

341 l
I

_ _ , -» 101904 2023 é V (CBMDI

Copy forwarded for information and necessary action to:-
Ol. The I-lon'ble Registrar General, lligh Court of Delhi, New Delhi

(Through I.d. Principal District & Sessions Judge, (Wcst),Delhi)
. The Principal District 3: Sessions Judge, (I to), Delhi

O3. The Principal District & Sessions Judge, (West), Delhi
04. '1‘he Principal District & Sessions Judge, all District Delhi/New Delhi
O5. 'I‘he l.d. oflicer Incharge, Pool Car, 'l‘is llazari Courts, Delhi
O6

O8. The Director of Prosecution, 'l'is llazari Court.s, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), 'l‘ihar Jail, Delhi/New Delhi. 1
11.

»

l4. l.aw Officer, 'l'ihar Jail, Delhi/New Delhi.
15. l-‘or uploading on lJ\Yl-IRS
16

The Secretary, Bar Association, 'l‘is llazari Courts, Delhi
12. The Supdt. Jail, New Delhi/Lock-Up lnchargc, 'l'is Ila‘/.ari Courts, Delhi
1%. The Adinn. Officcr(Judl), llindi Department, R. .\'o. 237, 'I'is llazari Courts, Delhi

For Uploading on centralized web-site through l.AYl‘.RS
17. The Video Conferencing, R. No. 16, 'l'is llazari Courts, Delhi.
18. 'l‘he Reader to CMM West District, 'l‘is lIa'/.ari Courts, Delhi.
19. 'l'he Cash Branch, West District, 'l'is Ilazari Courts, Delhi.
20 PS to Ld. Principal District & Sessions Judge (West), 'l‘llC, Delhi.
21. Office file. ,5. _

_______L_.__------4

-l 423/CMM(West)/DR/2023

Rest of the conditions shall remain unchanged mentioned in th I - ‘ rfor the '
I :1 \

l
' umar)

Chic ~ an - gistrate
tDistrict, Delhi

,/
II

. 'l‘he CMMs, all District, Delhi/New Delhi, '
O7. 'l'he ACMM/Metropolitan Magistrates, West District, 'l‘is llazari Courts Complex, Delhi.
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